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REVOLUTIONARY ibCIALIST PARTY (R.S.P.)

TRIPURA STATE COMMITIEE
Melarmath, Agartala, Tripura (W),Pin- 799001

The Section Officer,
(Sri Amit Viswakarma], ~
Election Commission of India
Nirvachan Sadan,Ashoka Road,
New Delhi- 110001.

'Date: - 'UJ ..12. £12.3

To

Ref. No.: - 76/EE-GELA/Meg,Nag.TP/2023/PPEMS/I0238, dated 9th June, 2023.

Subject: - Submission of Election Expenditure Statement of Revolutionary
Socialist Party(RSP), Tripura State Unit for General Election to the
Legislative Assembly of Tripura, 2023.

Sir,

With due respect Iam to inform you that, Revolutionary Socialist Party (R.S.P.)

Tripura State unit contested to 1(one) seat, 31....Radhakishorepur General

Constituency in General Election to Legislative Assembly of Tripura, 2023.

Iam to furnish here with the Election Expenditure Statement of R.S.P.Tripura

State Unit for General "Election to Legislative Assembly of Tripura, 2023 including

Bank A/c, Statement in 7(seven) Sheets for your kind acceptance and doing the

needful.

Enclo:- As stated in 7(Seven)Sheets.
Yours faithfully

~ ~t~'7,f)~~

(DIPAKDEB)
Secretary,

R.S.P.Tripura State Committee,
Agartala, West Tripura, 799001

Sec:p.t'J,~y, IOSP)
Re-. .llltionafy ~j\,'dll"', Partr \P
t : "a StateCommIttee.(\\-> ... , \

MeIdl 11lath,A~Jtf\t1 a.

Dated,Agartala,



STATEMEMT OF ELECTION EXPENDITURE OF POLITICAL PARTY IN ELECTIONS
TO lOK £ABHNASSEMBL Y

(from the date of announcement of election till the date of completion of election)

1. Name of political party: Revolutionary Socialist Party (R.S.P.), .
2. Election to the bBlc 8abilaJLegislative Assembly of State ofTripura,2023

(mention the name of the state in case of Assembly and strike out which is not
relevant)

3. Date of announcement of election 21-01-2023, 4. Date of completion of election 04-03-
20.23.

PART-A

s.: a. Opening balance of party funds. at Party Central Headquait~ts Amount(on date of announcement of election)
Description - Amount

_:_.(i) Cash in hand
~(ij) Bank bal~nice -.

Please mention ~alne of the batik and branch) ,.

Total
··0 ,"5.2 a. Gross receipts of Party Central Headquarters from .all SOUrces Amount Ifrom the announcement of election to the date' of completion of .

election
Description

Amount
ei) Cash

. ....!:.
,.eii) Cheque or draft etc.

(iii) In kind (i'eceiveq complimentary goods or services from
Iany person/entity)

(Please mention details and notional value of such item-
• • .~ I i.. goods or services such as helicopter services ' etc.

received as complimentary from any person/entity)

" Total

,5.3 a. gross expenditure incurred/authorized by Party Central
Headquarters for general patty propaganda from the announcement ,

of election to the date of completion of election. (If more than one
state are involved, then the state wise total expenses incurred by the'
party central Head Quarters is to be given i11Schedule-l)
Description' of gross expenditure by Party Central Headquarters Amount

. --.. (i) Case

~s~/
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5· Details of Election Expenditure incuned/authQrized at party central Headquarters:

\
\
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PART-B

6, Details of Election Expenditure incurred/authorized by State Unit ofthe political party or by

State Party Headquarter including all district level and local units for the 'State of RSP State .

Committee, Tripura, Agartala.

1. if political party incurs/authorizes election expenses in more than one state, the details for
each state .is to be given in separate sheet as per this pro forma.
II. the state political party having headquarters within the state shall submit report in this pro­
forma.
6.1 a. Opening balance of State Unit (including district level units

and local units)
(on the date of announcement of election)

Amount

.

Amount
"

, ..

21;170.00,

3,41,083.00

3,62,253.00
,

Description

CD Cash in hand

(ii) Bank balance Tripura State Coop: Bank Ltd, Udaipur
Branch, Alc No.0002I20 100 17130 as on' 24-12-2022

Please mention name of the bank and branch)

6.2 a. Gross receipts from all sources from the date of annonnoement of election to the
date of completion of election by state Unit (including. district level units and local
units in the State) ~

Total

Description .. .
-e ' .v

Cash withdrawn from Bank A/c

(ii) Cheque or draft etc.

'Total

(i) Cashto the candidate i/c NEFT,GST charge

(ii) , Through NEFT to the candidate ,.'

Amount

2,95,010.80

(iii) In kind (received, complimentary goods, or seryic~s'", 2,46,517.00
from any person/entity) r ,

(Please mention notional value of such item-goods or services
such as helicopter services etc. received as complimentary
from any person/entity) -

5,41,527.80

Description of,gross expenditure by State Unit - Amount

(iii) Expenditure authorized, but remaining outstanding
on date of completion of election.

6.3 a. Gross expenditure incurred/authorized by state Unit. (inducting District level
units and local units), for general Party propaganda (from the date of
announcement of election to the date of completion ofeleCtion.).

1,11,467 ..80

2,95,000.00

Total
b. -Break up of expenditure for general party propaganda
incurred by State Unit (including District level Units and Local
units)

4,06,467.80
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Ci) Travel expenses 011 Star Campaigner(s) incurred by State
unit (Details to be enclosed in format given in schedule-12)
(ii) Travel expenses on other leaders by State Unit

(details to be enclosed in format given in Schedule-l3)
29,400.00

8,500.00

(iii) Expenses on Media Advertisement (Print and
electronic, bulk sms, cable, website and TV Channel etc.) on
general Party Propaganda by State Unit (Details to be enclosed
in format given in schedul e-14).
(iv) Expenses on publicity materials including posters, I

banners, badges, stickers, arches, gates, cutouts, hoardings,
flags etc. For general patty propaganda by State unit
(details to be enclosed in format given in Schdule-15)
(v) Expense all public meetings/processions/Rally etc. For
general party propaganda by State Unit (details t be enclosed in
format given in schedule-16).

Total

2,56,952.00

1,06,880.QO

(vi) Any other expense for general party propaganda by
'State Unit (details to be enclosed in format given in Schedule-
17)

6.4 a. Gross Expenditure incurred or authorized by State Unit for
Candidate(s) including District level Units and local units
attributable to candidate(s) (other than for general party
propaganda)

-.(vii) Expenses on virtual campaign through social media:
platforms/ Apps/other means by State Unit (details to he

I-":.rso('~ enclosed in format given in schedule 24B)

(i) Totall11mp sum payment(s) to candidate(s) of the paliy 1_'

or other candidate/ss) allthorizedlinculTed by State Unit, either
m cash or by instruments like cheque/DD/PO/RTGS/Fu11d
Transfer etc.
(details to be enclosed in format given in schedule ..18) .
(li) Total expenses on Media Advertisement (print and I
-elect~ol1ic, bu~( sms, cable website, T~ Channel etc.) for .the 1,.­
candidaters) with photo or name of candidaters) by Stale Unit.
(details to be enclosed in format given in schedule-19 . __::_
(iii) Total expenses on publicity materials (like posters,
banners, cut-outs, election materials etc.), with photo andlor
name ofthe candidate/s) by State Unit.
(details to be enclosed in format given in schedule-20)
(iv) Total expenses by. State Unit (other than general patty
propaganda) on barricades/audio etc'/hired vehicles for the
audience/support~r at the rally of Star campaigners with
candidate(s).( details to be enclosed 111 format given 111
schedule- 21)
(v) Any other expenses for the candida:te(ss) by State Unit
(detail to be enclosed in format given in schedule-22)
(vi) Expenditure incurred all publishing criminal
antecedents of the candidate(s) by State Unit (details to be
enclosed in format given in sChedule-23(B)

4,01,732.00



Total expenses on candidate(s)
-

6.5 Total lump sum amount given by State Unit of the Party (including the districts and

local units) to other party(s) for election expenses. If political party makes payment(ss)
on more than one occasion then date wise details are to be mentioned ..

Name of State Unit of Party Date(s) of Cash, Amount
made/ -, to which payment payment cheque/DD etc.

name of other Political Party No. -',
(if any)

'"1. -

-
2.

3. etc.

total
6.6 A Closing balance of State Unit of the Party (Including the Districts Amount

, and local units) on the completion of election

Description l ::'t~.r~..~!;...{;. Anaount
(i) Cashin hand , ll,231.QO
(i'i) Bank balance-on 27-D3.-2023in Alc NQ..oo62120'lO:Ol,7~3b ' ' 1,9.1,071.20'

Please mention name of the bank and b-ranch)
,

- -
'..~r.~tal ---

" " ".' ~)O2,302.20
" - --
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PAR.T-D

Verificatior:1

T,.Shri Dipak Deb do hereby verify and declare that the amount of election expenditure

as furnished in the statement of election expenditure (Part A, B~.£) includes all items of

election expenditure incurred/authorized by the political party {Party ~quarters /

State Unit (including District level & Local Units)} * in connect jon with the general elections /

b¥e electicms to the I~a I Tripura State Assembly and nothing has been concealed or
withheld/suppressed there from. and

That, the said statements of election expenditure, is true and correct account to the best

of my knowledge and beliefand no material fact has been concealed

Date I'·(2 •~.~:3

Counter signed by hl~~~
SignafUre of the PartS P~ent /

Certified by the Auditor

*Strike out whichever not applicable



Tripura State Co-operative-Bank Limited
': ACCOUNT NO .';'0002120:10017130 : Irs code : - ICICOO'TSCSL! MICR CODE : - 799637262BRANCH NAME.: UD.AIFUR

___________ .... '_.__' ... ...__......__: . ... ... ......-_ - ...-.-oj"''''----.- --.---- -- -----.---- ......~,_...-_ ...,..-~ -- -- -'l'" -_ ...

CU'STOMERNAME
ADDRESS.

CITY

MODE Of .DRRN : AN'Y TWD im NT LY
JOHH NAMl(s)

A/C RSP GOMATI OIST COMMITTEE
RS;PGaHATI D.lST COMMHTH
NEAR DM 'OFFICE
UOAf~UR~
TRIPURA INDIA Dilts of Hitth ::

CUSTOMER NO: 1738:4:fil9
OPENED ON :: 26/04/2011
NOMINEE
EMAIL 1D
MOBILE N.D

By OpeninG alance
lnt·sre. ter 2°./1)42
Inter st for 26~6!2
By Opening .Balance

7.9,/07/2019 TRANSFER
31/12/2019 Inte.rest for 01/07/2
30106/2020 Interest for 01/01/2
2Sj12!2020 tnterest for 01/07/2
25/00/2021 Interest falr 26/12/2
25/12/2021 Int.erest fCI' 26/06/2
25/06/'2:022 Interest for 26/12/2

~/t.4112/2022 Interest, for 26/06/2
; 0.9/0.2/20.2"3 CMS31L213568S N~FT S 99924 1,00,000: 0.0
t 0.9102/20.23 OMS31i27.3568S N.EFJ S 99924 10.0'0
~ 0.9/0.2/2023 CMS31.127.35&85C-GST R 99924 . 0.90.
.,,1 ~,-,t'!',' (1' '1 ,"'.M~1:1·' )1ct;~c- " ., _ " .');r.";.I,~lJot2{~,,,.2~.._--:=o.•.~.q~~~.GSl·;R~~,,~--;.-,9,~~4 .. '.~~"':;... "" '~~.~- -'-rn~ •.,' Q..-'~ .- .-;p •.;..,

~7 .
f"A_"'J\'>i'"'"\,.31V.y7' 3,::31,447 ,CR

4,913~ 3,3. 0.00. CR
A,m.DO 3, lr4"83.00 CR

2,.9S.D45.DO CR
3,05,045.00 CR
3,10, 9i7J. 00 CR
3,16,689.00 CR
3,21,66"'.00 CR
3,26,.5.36 ..0.0. CR
3,31,4'47.00. CR
j J.£_, 3060..00CR
3,41,083.00 CR /

2,.41 ,OB3. 00. CR
2,41,0]3.0.0. CR
2,41,0'72.10. CR

251061~2
24/1m022

.:

13/02./20.23
13/0.2/2023

i 24l03/2o.23
/27jo.3/2023
: 29/03ji.~'23.
t 25/0.6/20.23

2.6(06/20.23

I
i

_' oQO. 0.0'
S, 928 ..C·~·
5,716.00
4,98,0 .. 00
4,S6i .00
4,911. 00
4,913.00
4,723 ..00

95,000.00' 1,46,071.20 CI{ :'"95,000.00 2,41,071.20 CR. 50,00.0.00 2.91.071.20 CR
1',91,0.71.20 C:R/

.
1.00,0.00.00 t .

~1~

1,00,000.00 2,91.071.20 CR I~.

4,02'9.00 2,95,100.20 CR
228.00 2,9~,$28,20 CR

.-"-'",

CMS3118989443 CMS311
BY" CASH
BY CASH
C~S,32026S0959 CMS320
BY CASH
Interest for 01/01/2
Interesl.for 24/12/2

99925

99926

··"iN&



27-01-2023
·-f---Air;: 10-. ----~---·---·-80.·70010014818·INR 8070 SRII<ANTADATTA
. Ale. Status ACTIVE
/Me.Open Date 27-01~2023
GL Subhead 05100
Opening Bal. INR 0.00 ·CR.

Closing Bal. INR 4,725.00 CR.

~.Page 1 of 1 ;. .

~..=J~~~~._~~~"--]va·;~~"~;~~~.~·[!;~~·C~~~~_~1?'~·~t-i~~:~~';~=~-~-------.--~:_===~_=~~~==~---Tccy_-L=~~ii!.~~;l-~~~dit'-:;j.I~_~__' .-=~~;~n 27-03-2-023 27-03-2023 630107 SELF' INR 1.,14,732.00 4,725.00CR.

NEFTlnlCMS3202650959fRSP GOMATI OIST CqMMITTI

BY CASH

Funds in Clg.

;;:] 27-03-2023 27-03-2023..
.D 27-03-2023 27-03-2023

~\~. If 24-03-2023 24-03-2023

,0 13-03-2023 13-03-2023
,,"_

04-03-2023U 04-03-2023

D 14-02-2023 14-02-2023

U 13-02·2023 13-02-2023

0 10-0.2-2023 10-02-2023

0 09-02-2023 09-02-2023

0 08-02-2023 06-0.2-2023(. '

D 07-02-2023 07-02-2023, .

D 06-02-2023 06-0'2-2023.
[) 04-02-2023 04-02-20.23

Ale. Status Date
Ale. Close IDate,
Alc. Type
Available Amt.

Effective Available Ami.

FloatBal.INR 0.00 CR

630105 SELF

SMS CHRG FOR YEARLY

8070.010014816:lnt.Pd:27-01-2P23 to 22-02-2023

630103 SELF

NEFTln/CMS3118989443/RSP GOMATI OIST COMMITTI

830104 SELF

NEFTIn/CMS3112735685/RSP GOMATI OIST COMMITTI

630102 SELF

BY CASH

630101 SELF

BY CASH

CUSTOMER ACCOUNT

INR
INR
INR

4,725.00 CR.D

4,725.00 CR.D
0.00 CR.

INR 1,00,000.00./ 1,19,457.00CR.

INR 15,000.00 19,457.00CR.

INR 50,000.00 4,457.00GR.

IN~ 1.5.00 54.,457.00CR.

INR 72.00 54,4.72..00CR.

INR 49,00.0.00 54,400.00CR.

INR 95,000.00/ 1,03,40C)'00CR.

INR 95,000.00 6,400.00CR.

INR 1,00,00'0 ..00, .I 1,03,400.00CR.

INR 48,,000.00 3,400 ..00CR.

INR 47,400.0'0 51,400 ..00CR.

INR 45,000.00 4,000.00CR.

INR 49,000.00 49,OOO.OeCR
--~--,....._~--.----"---'--.
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